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NAME OF THE PARTIES:

S. No NAME

C.P No. oe/(MAH)/2or6

Present: SHRI M. K. SHRAWAT
MEMBER (J)

SHRI BHASKARA PANTUI,{ MOHAN
MEMBER (J)

M/s. Vapson

SECTION OF THE COMPANIES ACT: 39T Iand 2411242 of the Companies Act, 2013.'

Ms. Amita Kaushal Khetan
v/s.

DESIGNA TION

Jewellery Equipments pvt. Ltd.

398 of the Companies Act 1956
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M.K. SHRAWAT
Member (Judicial)
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1. Learned Representatives of both sides are present.

2. By consent adjourned to 22.02.201g at 2,30 pm.
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BHASKARA PANTULA MOHAN
Member(Judiciat)

Date :08.01.2018
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MUMBAI BENCH, MUMBAI


